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RESERVE BANK OF INDIA

Minutes of Pre-Bid Meeting- E- tender for Supply,
Commissioning of IP based Time-Lapsed CCTV system for Reserve Bank of India

Construction Sites at Jammu

E-Tender No- RBl/Jammu Regional office/Estate/7/24-25/ET/201

A pre-bid meeting for captioned e-tender was held on July 18, 2024, at 11:00 AM at the Multi

Purpose Hall of RBI, Jammu in offline mode.

2 (a) List of Bank Officials who attended the meeting:

Estate Department, Reserve Bank of India, Jammu

Sr. No. Name Designation
1. Shri Ankit Gupta Manager
) Shri Harshad Kelkar AM (Tech- Electrical)
3. Shri Amit Kumar AM

b) List of Representative of Company / Individual / Firm / Contractor-

Sr. No. | Name of the representative

Firm/Contractor

1. Shri Rajinder Mahajan

M/s Associated Computer Engineers,
Railway Road, Pathankot

3. The queries asked by the participant during the meeting vis-a-vis the clarification given by

the Bank are given below

Sr. Query
No

Our Comments / Reply

a. | The bidder raised the query that his
company is satisfying all the technical
specification indicated in the tender,
but the name of the company is not
mentioned in the Approved makes of
tender.

It was clarified that the equivalent makes
satisfying the Technical Specifications of
the tender may participate in the tender.

b. | The bidder raised the query regarding
storage time of video recording.

It was informed that the storage time is
clearly indicated in point 3 (i) of the
Technical Specifications i.e NVR shall
have sufficient storage for a minimum
three years of time lapse video recording
and 15 days of continuous video
recording.

Installation, Testing and



https://website.rbi.org.in/en/web/rbi/tenders/-/tenders/supply-installation-testing-and-commissioning-of-ip-based-time-lapse-cctv-system-for-reserve-bank-of-india-construction-sites-at-jammu

4. Bidder was apprised that the tender should be uploaded well before the last date of bidding
to avoid any last-minute errors/rush.

5. Bidders shall note that all the above clarifications provided by the Bank during the pre-bid
meeting along with details indicated in the Tender document shall form part of the
Tender/Contract.

6. The meeting concluded at 11:30 PM.
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